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Strike by OIllltJoyees of Ceutral tele-
anph Oftlce. Delhi 

291. SHRI N. E. HORO: Will the 
Minister .~f COMMUNICATIONS be 
pleased to state: 

(a) whether Government's attention 
is drawn to the news item appearing 
in the 'Hindustan Times' dated 12th 
November, 1980 that 3,000 employees 
of the Cen~al Telegraph Office 
(CTO) on Janpath went on a lightn-
ing strike following the death of one 
of their colleagues which they said 
was caused by the negligence of the 
officers on duty; and 

(b) if SOt the details thereof? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
Yes, S;l'. 

(b) The employees of the Central 
Telegraph omce, New Delhi and other 
Departmental Telegraph Offtces in 
Delhi/New Delhi went on a llCbtDing 
strike at about 11.00 hn. on 11th 
November, 1980 on account of sudden 
death of a telegraphist. 

The deceased official late Shri Sat 
Pal Singh Kucballa Telegarpbist of 
Central Telegraph Office New Delhi 
came for duty at 07.00' hn. on 11th 
November. 1980. The official complain-
ed of chest pain at around 0835 Hrs. 
The officer en duty directed him to 
C.G.H.S. dispensary nearby. A fellow 
colleague from eTO New Delhi accom-
panied Late Sh. Kuchalia to the 
dispensary where the Doctor attend-
ed on him and prescribed medicine 
On return to CTO Shri Kucha1i~ 
applied for casual leave, as his con-
dition was not alright and the leave 
wa.c:; granted. jShri K~ijalla then 
went to Ram Manohar Lohia Hospital 
accompanied by his brother who is 
also working in the CTO New Delhi. 
The official Shri Kuchalia expired on 
way to hospital. 

An inquiry has been ordered in the 
whole matter. 

Children of private businessmen in 
central SChools 

~293. PROF. AJIT KUMAR MEHTA: 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to 
state: 

t..a) the number of children studying 
in Central Schools whose parents, 
either mother Or father, is in private 
business; 

(b) why they have been given ad-
mission in Central Schools; and 

(c) what action his Ministry has 
taken in this regard? 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRl S. 
B. CHA V AN): (a) to (c). Children of 
private businessmen are not barred 
from seeking admission to-the Kendri-
Ya Vidyalayas so long as they fulfil the 
criteria for admission. 




